
NATIONAL COMPANY LAW TRIBUNAL
JAIPUR BENCH

(t h r o ug h w e b- b os e d v id eo co n fe r e n c i n g p t atfo r m)

ln the matter of:

Superior Kitchenware pvt. Ltd.

Sohang Enterprises pvt. Ltd.

April 15,2021
H.A

Versus

Item No.28
CP No. (lB)-32 t9 I JpR/2020

Under Section 9 of IBC, 2016

...Operational Creditor

to... Corporate Deb

Due to administrative reasons, the matter is reposted to og.06.202l.
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